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2351. SHRI SARADA MOHANTY:
Will the Minister of FINANCE be
pleased to state:

(a) whether the Industrial Finance
Corporation of India has been funding
different States for the infrastructural
development in the backward areas; and

(b) if so, the names of States which
received financial assistance from IFCI
during the last three years for the above
purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (DR. DEBI
PROSAD PAL): (a) Industrial Finance
Corporation of India Limited (IFCI) has
reported that it provides financial
assistance  to  infrastructure  projects,
including to those set up in backward
areas, on the basis of agreed parameters
for financing provided such projects are
technically feasible, commercially viable
and economically justifiable.

"(b) IFCI has further reported that
during the past three years assistance in
this regard has been sanctioned to eight
states viz. Jammu & Kashmir, Gujarat,

Himachal Pradesh, Karnataka,

Mabharashtra, Sikkim, Tamil Nadu and

West Bengal.

Financial Assistance for Handloom
Weavers

2352. SHRi O.S. MANIAN: Will the
Minister of TEXTILES be pleased to
state whether Government propose to
give financial assistance to handloom
weavers, particulary in Tamil Nadu to
help them get over the financial crisis
during the current years.

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
KAMAL NATH): The Schemes being
implemented by Government of India for
the handloom sector are generally not
state specific. All State Governments and
Union  Territories are eligible for
assistance under these Schemes. The
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weavers of Tamil Nadu can avail
assistance under the ongoing Schemes in
hand loom sector in accordance with the
guidelines of the Schemes.
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The House then adjourned at four minutes

past eleven of the clock till eleven of the

clock on Wednesday, the 20th December,
1995.



